EEFURE THE CENTRAL AG%I%ISTRRTIVE TRIBUN&L
NEW 8o ”Y BENLH NEM B(NBAY.

= g
Original gglicatiun No,Laaa of 1986,
| *3""‘ g\:C'd g ; .

| Mrs. L.R. uagle

Labour: Enforcement Drficar( antrﬁl),
2nd Floor, Wakefield Hnuaa,
Ballard Estata,

Bombay - 400 038, -wee Applicant.

V/se

1) Undon of India, through

The Secretary, Ministry

cf Labour, Shram Shakt1 Bhavan.
Rafi Marg, :
Neu Delhi - 110 061.

2) Chief Labour Commiusionar(Cantral),
Shram Shakti Bhawvan, _
Rafi Marg,

: Vau Dalhi - 110 oo,

' 3) Regional Labour Commissionar(Ceﬁtral). s

2nd Floor, Wakefield Houss, _
Ballard Estate, e ! 7
Bombay ~ 400 038, ¥ ' eo e Requndsnta.“

Eoranz Hon'ble Uice-Chaxrman, BeCeMathur,
Hon'bla Wenber(J), ‘MeBeMujumdar,

Iribupalls Orders et Dates Jm/me.‘

CMr, V.G.-Rege, ﬂdvucats, For the applicant.‘

., Subodh JQshi, Aduocata, for the Responﬂants.

52 It_uas‘pointed ‘out that_similur cas=s have bewn

filed in other Banches of the Central Administrative Tribunal,

A copy of the ordar sheet of the C.A.T. Calcutta Bench
vide Exhibit 'H' is: a 'similar cases where it has -been

‘admitted and nrdered "The appl‘cnnt nend nct file any

anplication for the November '86 examination and not fil ing

of the applicadis™sill not stand as a bar to his rights/

grievances as °aught to be xldldtli remedied by this
ap lication“ -

The applicant in this case appaared in the

November '86 examinations but he pleads that until the

final orders on these cases ara,paqgad he should nct be i

* revertad, Mis FE plea is accaptad. The respondonts should
‘not take any action till the f‘nal orders in the cases

ara passed,

3 Cbntd.,'.'-.z/-'



e -

As a number of cases on similar points have be'n
filed at various Benches and three mere cases are befcre
this Bench Lo—day it is suggested that the cases may be
transferred to the Principal Bench for final decision
- B0 that thora are no conflicting mrdars ? The Learned
adyoeates for the applicant and Respondents agreesd to

this suggestion,

Sdf=.

8.0, MATHUR,
VICE-CHAIRMAR,

9/12/1386.

 Sdf=-

. M,B,MUJUMDAR,
MrﬂBER(J),
9/12/1)86,

Prepared byiéggﬁgfgg

Comparec’ bys ,

YTQLLQ\\AQ !
| sECTION OFFICER

CENTRAL ADMINIS TRATIVE TRIBUNAL:
- NEW BOMBAY BENCH, .
NEW BOMBAY 400 614
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